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BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

Original Application No. 191 of 2021 

In the matter of 

S. Sekar 

And 

The Secretary, 
Ministry of Agriculture 
& Farmers and 9 others 

... Applicant 

... Respondents 

TYPEDSET OF PAPERS FILED BY THE 7TH RESPONDENT 

SI.No. Date Description of documents Page 
No. 

I 30.04.2022 Representation sent by ih respondent to the 

Executive Engineer, WRD, Kancheepuram. 

2 18.08.2022 NOC issued by the Executive Engineer, 

WRD, Kancheepuram 

3 - Photos witnessing commencement of work 

It is certified that the above copies of documents are true copies 

to the respective originals. 

Dated at Chennai on this the 23rd day of August, 2022 

g.~ . 
Counsel for 7th respondent 
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April 30~ 2022 

To 

.• The Executive Engineer, 
Low·er Palar ;Basin Division, 
Public \Vork:s Deparfuient, 
Water Resource Department, 
Kancheepuram. · 

Sir~ 

Jubilee Plot & Housing Pvt Ltd 

p 

Sub: Requ~sting for approval/permission for laying Pipe (hu!lle pipe) in 

the layout plan in furtherance of the order passed in 0.A. No., 191 

of2021- National Green Tribunal, South Zone-Regarding 

I am the Managing Director of the Company named Mis. Jubliee Plots 

and Housing Pvt. Ltd and I am a promoter of the layout which is the subject · 

matter in the proceedings·before the NGT, South Zone in O.A.No. 191 .of202l. 

The name of the layout is ' "Sri Vari Nagar" and the lands are comprised in 

Survey Nos. 441, 442, 443, 445, 446, 448, 460 and 469 admeasuring an extent 

of 60.03 acres situated in Ezhichur Village, Kundrathur Taluk, Kanchipuram 

District which is owned by 5 co-owners and I have been given a general power 

.of attoI'Iley in respect of a portion of land to develop and promote, so as to sell 
. ~·;"' ... 

~spective purchasers after getting necessary approvals from all the 

No. 15:.C, GOLDEN VILLA, 6~~~ Vallalar Kudiyeruppu, 18th Main Road, 
~na\ • 600 040. ~ 044·2618~4 : 26182148 ~ rpdgroup@ymail.com 
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In the proceedings before the NOT, South Zone, that applicant has 

alleged that, I have obstructed the water course which flows from Vadakkupattu 

Reserve Forest through tlre S.Nos. 442, 445, 446 and drains in the Ezhichur 

Periyar Erl. Though on ground there was .tio such water course while I have 

purchased and I have not obliterate any water course. I have filed my Counter 

Affidavit and Addition8.l Counter ~ffidavit, in which, withqut ·admitting to the 

case of the applicant but in order· to buy peace, I have submitted a sketch 

offering to lay a Pipe i.e water course in the Layout, so as ~put a quietus to the 

whole issue. The Hon'ble NGT has vide its order dated 22.12.2021 · and 

06.04 . .2022, directed me i.e. _the project proponent, to submit th~ sketch plan for 

laying a Pipe i.e water course to the concerned authoriti~$ of the Water 

Resource Department" and obtain approval. 

As per the order of the Tribunal, I ain approaching your go?d office with 

the sketches of the proposed laying Pipe (hume pipe)in the layout which has 
\ . 

been submitted before the Tribunal" for obtaining, approval to commence the 
\ . 

works as soon as possible and comp~y the, order of the Tribunal. The water 

course which runs in the other survey' ,~os. other than that ,of the Layout are 

beyond my duty and as such the same may also be considered. However, ! am r 
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submitting various otbir sketchers showing the proposed crectfon of Pipe (hume 

p·ipe)~ along with this Letter, so as 'to arrive at tbe be-st possible solution~ ff any 

enqliicy is n~ary, lam willing to coopertite. 

"' 

Endosure: 

l. Oniercopy of the Tribunal date 22.12.2021. 

2. Order copy of the Tribunal dated 06.04.2022. 

Yours faithfully, 

' . i 

' ,,. 
..... ~ 

3_ Counter. affidavit and Additional Counter affidavit filed by me before the 

Tn'booal. 

4. Sketches submitted before the Tribunal. 

SM Various other sketches for proposed erection of water channel. 
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BEFORE THE NATIONAL GREEN 
TRIBUNAL SOUTHERN ZONE 

ATCHENNAI 

Original Application No. 191 of 2021 

In the matter of 

S. Sekar, ... Applicant 

And 

The Secretary, 
Ministry of Agriculture & Farmers, 
Welfare, Govt. of India, and 9 others 

... Respondents 

TYPEDSET OF PAPERS 

Mis. 

S.SENTHIL - 1050/98 
R.ANBUKARASU -1025/98 
J .KARUPPIAH - 733/2000 
D.V AIRAMOORTHY - 463/01 
M.PREM KUMAR - 332/17 
R.VIVEK - 2365/18 
K.GOKUL -1462/21 

Counsel for 7th Respondent 

Mob: 9787575555 
mail id : rithikpandian@gmail.com 


